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Notification
Jammu, the 27% December, 2019

L] aln

(KAS) Assistant Commissioner (Rev) Kishtw

| . ar o be the Executive Magi

exercise all the powers of an Executive Magistrate within his errlorial ragistrale, who shall
Kishtwar. junsdiction of District

The Govemment further in exercise of the

‘ _ powers conferred by sub-secti
sgchpn 20 :::f the said code appoints the aforesaid Execulive Magis{ra:; :seci?igi{iza]ngi
District Magistrate within his territorial junsdiction of District Kishtwar who shall have all th
powers of District Magistrate under the said code. i

By Order of the Government.

Sdf-
(Achal Sethi)
Secretary to Government,

Department of Law, Justice and Parliamentary Affairs

No. LD(P)2019/Misc-\/Kishtwar Dated - 27-12- 2019

Copy to the :-
1, Secretary to Government, Revenue Department.

2 Divisional Commissioner, Jammu. ‘
3. District Magistrate, Kishtwar. This is with reference to his letter No. 1

2019 Iy ™ )
4 General Manager, Govemment Press, Jammu for publication in an extra ordinary issue of the

Government Gazetie. )
5.S0 section, Department of Law, Justice and Parliamentary ;RTW.SC]
pAVh
(Waseem Ahﬂm

Assistant Legal Remembrancer,

845-46/DM/K dated 19-12-

Deglment of Law, Justice & parliamentary Affairs.



